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Armed Mizos
M25. Shri Maraud!; Will the Mi

nuter of Home Affairs be pleased to 
state:

(a) whether it is a fact that some 
armed Mizos were seen near Imphal 
on the 26th June, 1967;

(b) if so, the steps taken to cap
ture them, and

(c) whether it is also a fact tlut 
Mizo National Front men have been 
found in various parts of the Sardar 
Hill Sub-division*

The Minister of State In the Mi
nistry of Home Affairs (Shri V id ji 
Charaa Shukla): (a) to (c). Accord
ing to report* received from 
Manipur Administration, no armed 
Mizos were seen near Imphal on 
26th June, 1967. However, some 
MNX armed personnel had infiltrat
ed into Sadar Hill sub-division and 
divided up into several groups. Pat
rolling by the police haa been inten
sified to liquidate these gangs

Sadschar StpdU.
SCa. Shrl P. N. Sotfaki:

Shri ft. K Amin:
Will the Minister ot Borne Affairs 

be pleased to state:
(a) whether the organization cal

led Sadachar Samiti is still in exis- 
teipe; and

fl>) if so, its present activities?

D u  Minister of Home Affairs (Shri 
T. B. Charan): (a) Yas, Sir.

(b) According to the Memorandum 
of Association, the objects of fte  
Samiti are:

(i) to create a social and moral 
climate which will foster 
moral value* and ethical 
living and dlsegyr^ge anti

social attitudes and corrupt 
practices; and with this end 
In view, to launch an inten
sive and widespread cam
paign in the country for 
moral awakening and social 
enlightenment;

(ii) to develop the will and ca
pacity of the people to fight 
and eradicate corruption in 
all forms;

(iii) to mobilise the strength and 
resources of social and reli
gious organisations of the 
country tor eradication of 
corruption in all forms; and

(iv) to assist in the redress ot 
people’s .grievances relat
ing to all forms of corrup
tion and set up a suitable 
machinery for this purpose.

Supervisor; staff in Coal Mines

5428. Shri S. K. Tapuriah: Will
the Minister of Home Affairs be 
pleased to state:

(a) whether it is a fact that there 
has been a flight of supervisory per
sonnel from coal mines in the dis
turbed areas of Burdwan Dist. due 
to ‘Gheraos’ and assaults committed 
on managers of mines;

(b) the steps taken to ensure 
safety of managerial and supervi
sory staff;

(c) whether the association of 
managers of mines has made any 
representation in this regard; and

(d) if so, the reaction of Govern
ment thereto?

Tlie Minister at  State is  fee Mi
nistry of Home Affairs (Shri Vidya 
Charan Shnkla): (4) and (b). Pacta
are being ascertained from the State 
Government.

(c) and (d). Copies of memoranda 
from some individual flams like tha 
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